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qgHaTETE § A (TS - ATeae)- A0 & fo= § =t vz aRarsET (38.20 #1.4Y) 7 it o 3=
RS & AeaTas & o sraea g, THT 7 % TSI HT o e il S0 FAT

3 W F Fre Baeg ==ftE, oo 7§ =0 afaeg=a=r F e it a7 f9 5w F ofiay, s
ST T gTeT 209 Fir IT-GTT (1) AT ST TS 6 70 THT IH F TS ST START o dagf §
AT AT Tohashy T,

Y ST ST Ferd IR Ua Srfah e sy sTferrgor Afahmey, T\ a1, ST Yae+
T, Hgg Had, FolFe? AR, TATT foIST Thet o ITH, AgHTATE &l forfad =9 7 7ar STos, & 399

4789 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(1)]

TR o6 ATLOT FATT, ST | FETH TR STeTahal il S <hTd &9 | AT HIIAT T & A1eqHq § gaaTs
T SAEL TG AT A THT UF SATATT il GAATS 3 T FLA 6 T, T[S AA9AF THA AT, ST T
T AT ATTATT T STATT T TRAT AT SAATIATA 2T

IH AT T &M 209 T IT-GTT (2)F AT TEAW TTTEHTLT FIT AT AT Arer s grm

=9 AT % M e areft i i i T i o A Surey ¢ ST Raag =ike g™
AT TTIAHRT o I Sool (ad HIATAT | IART A0 6T ST FehdaT 2
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ST TT | AR (TSI - ATeas)- A1 o= # =1t a2+ (38.20 .. 9197 7 foerw w=
RIS % forT §=HT % |1 AT IHeh (9T SATSURIT o0l ST ATel T S T "ferd faewom

IEEIMCEC A EIC
HIAH % . iy =7 I 7 &AAHA
H&IT d ma AT THIT A (Sq.mtr)
1 2 3 4 5 6 7
1 qriE TATLT 109/2 EEil Fo 127
City Survey NA
2 qToiE TATLT Y 12 Y LKl T-FT 440
3 qroiE TATLT 17 LKl Fo 23
4 e TATLT 13 BEl FO 174
5 qriE TATLT 113 st Fo 541
6 qroig TATLT 150/6 st FiU 1931
7 qroig TATL 530 st O 1125
8 qToTE TATLT 446/2 EEl T-FT 1247
9 qroig TATL 450/1 st F-FT 1935
10 qToTE TATLT 452 EEl T-FT 3111
11 qToTE TATLT 159 EEl Fo 2829
12 qroig TATL 157/1/1 st i 1109
13 qT07a BELRES 162/1 st
: FO 271
14 qroig TATL 162/2 st
15 qIoTE TATLT 153/2 EEl o 552
16 qruig BEIREY 155/P1 IGEill
: T 342
17 IV TATLT 155/P2 LKl
18 qroig TATLT 150/12/P1 At FiU
City Survey 2014
19 qroig TATIT st -
NA150/12/P2 T
20 qroiE TATIT 150/7 st iU 198
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21 qToTE TATLT 105 LKl Fio 843
22 qroiE TATLT 418 LK T-FT 135
Total 18947

[FT. H. $-649883-01]
.9 AT, T aRASET gaee® (Fmtor-|)

MINISTRY OF RAILWAYS
[Western Railways (Construction Organisation)]
NOTIFICATION
Mumbai, the 26th June, 2026

G.S.R. 521(E).— In exercise of the powers conferred by sub-section (I) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
the Special Railway Project, namely, 4™ LINE BETWEEN BAREJADI — NANDEJ (GERATPUR) — SANAND
(38.20 KM) IN THE DISTRICT OF AHMEDABAD in the State of Gujarat, hereby declares its intention to acquired
such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
Notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20 (D) of the said Act:

Every such objection shall be made to the Competent Authority, namely, Additional Special Land Acquisition
Officer, First Floor, Disaster Management Building, Collector Office, Near. Subhash Bridge Circle, Ahmedabad,in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by legal practitioner and may after hearing all such objections and after making such further
enquiry, if any as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The Land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project: 4th line between
GERATPUR (Barejadi-Nandej) — SANAND (38.20 km) in the state of Gujarat.

District : Ahmedabad

Sr Tvpe of Area to be
’ Taluka Village Survey No. yp Nature of Land acquired
No. Land
(sq.mts)
1 2 3 4 5 6 7
1 Sanand Navapura 109/2 Private Agriculture 127
2 Sanand Navapura City S; lr 726 y NA Private Non - Agriculture 440
3 Sanand Navapura 17 Private Agriculture 23
4 Sanand Navapura 13 Private Agriculture 174
5 Sanand Navapura 113 Private Agriculture 541
6 Sanand Navapura 150/6 Private Agriculture 1931
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7 Sanand Navapura 530 Private Agriculture 1125
8 Sanand Navapura 446/2 Private Non - Agriculture 1247
9 Sanand Navapura 450/1 Private Non - Agriculture 1935
10 Sanand Navapura 452 Private Non - Agriculture 3111
11 Sanand Navapura 159 Private Agriculture 2829
12 Sanand Navapura 157/1/1 Private Agriculture 1109
13 Sanand Navapura 162/1 Private .
- Agriculture 271
14 Sanand Navapura 162/2 Private
15 Sanand Navapura 153/2 Private Agriculture 552
16 Sanand Navapura 155/P1 Private .
- Agriculture 342
17 Sanand Navapura 155/P2 Private
18 Sanand Navapura 150/12/P1 Private Agriculture
City Survey . ) 2014
19 Sanand Navapura NAI150/12/P2 Private Non - Agriculture
20 Sanand Navapura 150/7 Private Agriculture 198
21 Sanand Navapura 105 Private Agriculture 843
22 Sanand Navapura 418 Private Non - Agriculture 135
Total 18947

[F. No. E-649883-01 ]
D.R. CHAUDHARY, Chief project Manager/Construction-I
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